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IM AOm'NlSTRATIl/E.tribunal '
principal bench

. MEU OELHI.

0.A. No«1594/96
Uata of decision 3-9-96

Hon bla Smt. Lakshmi Syaminathan, Pleiriber (3)
Editor,/o Qr.No, 252, Sector-7,

• K.Puram, Neu Delhi-7o

(By Advocata SMri S.K.Sinha )
• •• Applicant

l/s.

1» Union of India,
•through the Director of Est f
WAraan flhaaan, Nau Oem"

2. Tha Oeputy Oiractor of £dt f Cc- . ,
directorate of E^f f \°tat es( enquiry)

I  l^eu Delhi. ates., Wirman Bhauan,

3. The Asstt.Director of Estates

^laJ^Delhil^" Estates, Nirman Bhauan,

The Oeputy Director,Doordarshan
arliament Street, Neu Delhi. *

•  Rsspondents

■0' R D E fl (no^l )

(Hon.bls S™t.Lakshml Soamioathan, Ma^ba, (3)
■  3hri 3ioha prays for parmxsslon to uithdrau

this 0. A.. Permission is granted^ n o • d-
,  , • dismissed as

yithdraun.

sk

(Smt.Lakshmi Soa'-ninlTh^
Member (3)


